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cross border electricity exchange and trade, optimal utilization of regional electricity
generating resources, enhanced grid security and electricity trade arising from diversity

in peak demand and seasonal variations.

(b) and (¢) India supports the mnitiative to achieve a “South Asian Economic Union”
(SAEU) by vear 2030, in a sequential order of a Free Trade Area, Customs Union, leading
to the South Asian Economic Union. SAARC Free Trade Area Agreement is under
implementation. SAARC process has its own dynamics and, therefore it is not possible or

desirable to follow other regional models including the European Union.
Norms for selection of High Commissioners/Ambassadors

T1293. SHRT RAMDAS ATHAWALE: Will the Minister of EXTERNAL AFFATRS
be pleased to state:

(a) the details of High Commissioners/Ambassadors along with officers belonging
to Scheduled Castes/Scheduled Tribes/Other Backward classes appointed in various

countries during the last three years as on date, location-wise;

(by the details of norms prescribed for selection of High Commissioners/
Ambassadors; and

(c) the details of IFS officers along with SC/ST/OBC officers working in the
Ministry as on date?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[(GENERAL (RETD.) VK. SINGH)]: (a) As on date, during the last three years,
Ambassadors and High Commissioners belonging to Scheduled Castes/Scheduled Tribes/
Other Backward Classes were appointed in Azerbaijan, Brunei, Chile, Croatia, Cyprus,
Ethiopia, Ghana, Guyana, Irag, Jamaica, Kyrgyzstan, Malawi, Maldives, Morocco,

Philippines, Switzerland, Tanzanma, Thailand, Yemen and Zambia.

Also as on date, 47 Scheduled Castes, 41 Scheduled Tribes and 64 Other Backward
Classes of IFS officers besides Ambassadors and High Commissioners are posted to

various Missions/Posts abroad.

(by Ambassadors and High Commissioners are selected in keeping with the
requirements in a particular Diplomatic Mission, and their overall suitability including

experience, seniority and regional and professional expertise.

TOriginal notice of the question was received in Hindi.
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(¢) As on date there are 776 Indian Foreign Service officers deployed at

Headquarters and Missions/Posts abroad. The category-wise number of IFS officers is as

under:
1. General - 497
2. OBC 4 110
3. 8¢ - 113
4. ST - 56

Inefficiency in assets management by external affairs

1294. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it 1s a fact that the Ministry 1s not taking concrete steps in the
management of its assets in the various countries thereby getting heavy losses to

exchequer, if so, the details thereof; and

(by whether CAG has pointed out this in its report and the details thereof and the

measures being taken by Government to safeguard its assets?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[(GENERAL (RETD.) VK. SINGH)]: (a) No. Ministry has been taking concrete steps to
manage its assets in various countries, including through acquisitions, constructions and

renovations.

(by CAG has made certain suggestions regarding the process of acquisition/
construction of properties for the Missions/Posts abroad. Ministry has mitiated action
to implement these recommendations of CAG which would, however, depend upon

availability of budgetary resources.
Impact of Russia-Ukraine crisis on Indo-Russia relationship

1295, DR. V. MAITREYAN: Will the Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether Government is aware of the developments that arise in the wake of
the present Russia-Ukraime crisis and its impact on Indo-Russian diplomatic relationship,

if so, the details thereof and India’s stand; and



